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| TEM NO 31 COURT NO. 4 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition for Special Leave to Appeal (Civil)...... /2012
CC 1795/ 2012

(From the judgnent and order dated 12/07/2011 in WPVB
No. 4187/ 2008 of The H GH COURT OF ALLAHABAD AT LUCKNOW

ANl L KUMAR JAI SWAL & ORS. Petitioner(s)

VERSUS
NAGAR PALI KA PARI SHAD & ANR Respondent ( s)

WTH I.A 1 (C DELAY IN FILING SLP)

Date: 03/02/ 2012 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE D. K. JAIN
HON BLE MR. JUSTICE ANIL R DAVE
For Petitioner(s) M . Saneer Abhyankar, Adv.

M. Shi khar Srivastava, Adv.
M. Shri Ram Kri shna, Adv.
M T. Mahipal, Adv.
For Respondent (s)
UPON hearing counsel the Court made the follow ng
ORDER
Del ay condoned.

| ssue noti ce.

[ Charanjeet Kaur ] [ Kusum Gul ati ]
Court Master Court Master



